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Criminal Appeal No.1027/2019

LALLA BHAIYA                                       Appellant

                                VERSUS

THE STATE OF UTTAR PRADESH                         Respondent
 
Date : 16-09-2026 This appeal was called on for hearing today.

CORAM :  HON'BLE MR. JUSTICE DIPANKAR DATTA
         HON'BLE MR. JUSTICE SHEEL NAGU

For Appellant(s) : Mr. Bharat Singh, Adv.
Mr. Saurabh Bharadwaj, Adv.
Mr. Amit Pawan, AOR

                   
For Respondent(s) :Mr. Arup Banerjee, AOR
                   Mr. Shiv Pratap Singh, Adv.
                   Mr. Sanjeev Sharma, Adv.
                   Ms. Anjali, Adv.
                   Ms. Shravya Arora, Adv.
                   Mr. Rajiv Agnihotri, Adv.
                   Mr. Anjan Samaddar, Adv.
                   Mr. Shubham Kumar, Adv.
                   
                   

          UPON hearing the counsel the Court made the following
                             O R D E R

As prayed by learned counsel  for  the appellant,  list  the appeal  in  the

month of November, 2026.
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